INCOME TAX APPELLATE TRIBUNAL, PATNA BENCH, PATNA
BEFORE SHRI DUVVURU R. L, REDDY, VICE PRESIDENT
AND SHRI RAJESH KUMAR, ACCOUNTANT MEMBER

FOR PRONOUNCEMENT ON 01/09/2026

Sr. | ITA No. Mame of Appellant & A.Y.{s) DOH DoP BENCH | Author
No. Raspondent
1. 185 & KSDS University 2018-19 & 24.08.2026 | 01.09.2026 | - AM
186/Pat/2026 | Darbhanga vs. ITO 2016-20
2 340/Pat/2026 | Navaneet Kumar Mishra 2017-18 24,08.2026 | 01.09.2026 | - AM
vs. [TO
3 336/Pat/2026 | Bidur Kumar vs. ITO 2017-18 24.08.2026 | 01.09.2026 | - AM
4, 341/Pat/2026 | Shree Life Care Pvt. Ltd. | 2018-19 24.08.2026 | 01.09.2026 | - AM
vs. DC/AC, Circle -1
5. 229/Pat/2026 | Lalan Ray vs. ITO 2020-21 24.08.2026 | 01.09.2026 nm AM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI DUVVURU R. L. REDDY, VICE PRESIDENT
AND SHRI RAJESH KUUMAR, ACCOUNTANT MEMBER
Sr. | ITA No. Name of Appeilant & &.Y.(s) DOH Lo BENCH | Author
Mo, Respondent
6. 2093/Kol/2026 | Angargaria Srijoni Siksha | 2027-28 04.08.2026 | 01.09.2026 A AM
Niketan vs. CIT(E)
7. 1992/Kol/2024 | Shree Ratan Bagri vs. 2014-15 11.06.2026 | 01.09.2026 A" AM
iTO
g, 2094/Kol/2026 | Chiranabin vs. CIT(E) 2027-28 04.08.2026 | 01.08.2026 A" AM
INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER AND
SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
Sr. | ITA No. Mame of Appellant & AY.(s) DOH DOP BENCH | Author
Mo. Respondent
9. 2607/Kol/2025 | Anita Basal vs. ACIT 2017-18 25.06.2026 | 01.09.2026 “AY AM
10. 454/Kolf2026 | ACIT vs. Aditya Singhania | 2018-19 12.08.2026 | 01.09.2026 A AM
11. 197/Kolf2026 | Ascent Agency Pvt. Ltd. 2013-14 23.07.2026 | 01.09.2026 A" AM
vs, [TO
12 1041/Kalf2026 | Bankura Police 2022-23 25.06.2026 | 01.09.2026 A AM
- Employees Co-op. Credit
Soc. itd. vs. [TO
13- 994/Kol/2025 | Cicago Commodities Pvi. | 2018-19 23.07.2026 | 01.09.2026 A AM
Lid. vs, ACIT
14. 1505/Kolf2026 | Deepak Seth vs. ITO 2017-18 23.07.2026 | 01.09.2026 A AM
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INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER AND

SHRI RAJESH KUMAR, ACCOUNTANT MEMBER

Sr. | ITA No. Mame of Appellant & AY.(5) DOH DOP BENCH | Author
Mo Respondent
15; 991/Kol/2026 Creative Technotex Pvt. 2014-15 22.06.2026 | 01.09.2026 “AY AM
Ltd. vs. DCIT
INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER AND
SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
Sr. | ITA No. Mame of Appellant & AY.(5) DOH DoP BEMNCH | Author
Mo, Respondent
16. 760/Kol/2026 | Goutam Mishra vs. ITO 2022-23 18.08.2026 | 01.09.2026 “B* AM
17. 32/Kol/2026 ITO vs. M/s Linton 2010-11 29.06.2026 | 01.09.2026 2B AM
Dealers Pvt. Ltd.
18. 2098/Kol/2026 | Kush Trading & 201314 17.08.2026 | 01.09.2026 B AM
Commerce Pvt. Ltd. vs.
ITo
19. 1027 & Gopal Har vs, ITO 2015-16 & 13.08.2026 | 01.09.2026 BT AM
1028/Kolj2026 2016-17
20, 2283/Kol/2025 | Godawari Commerce Pvt. | 2011-12 19.08.2026 | 01.09.2026 B AM
Ltd. vs. ITO
21, 1046/Kol/2026 | ACIT vs. Hardware 2015-16 25.06.2026 | 01.09.2026 YBY AM
Collection
22, 739/Kolf2026 | Jeinco Transmission Ltd. | 2014-15 18.08.2026 | 01.09.2026 jin AM
vs, DCIT
23 937/Kolj2026 | Gaurav Aadhwani vs. 2021-22 20.08.2026 | 01.09.2026 "B” AM
DCIT |
24 2234/Kol/2026 | Nikki Logistic Pvt. Ltd. vs. | 2013-14 18.08.2026 | 01.08.2026 e AM
ITo
INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMBER AND
SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER
&r. | ITA No. Mame of Appellant & AY.{s) DO LoP BENCH | Author
Ma. Respondent
25: 1015/Kol/2026 | S.A. Plastochem vs, ITQ | 2022-23 01.07.2026 | 01.09.2026 D AM
26. 2522/Kolf2025 | ITO vs. M/s 2022-23 20.08.2026 | 01.09.2026 D’ AM
Figmadirappa
Investments Pvt, Lid.
27. 1712t Ranu Ghosh vs. ITO 209-10, 17.08.2026 | 01.09.2026 0 AM
1714/Kolf2026 2017-18 &
2018-19
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28. 2221/Kolj2025 | S.B. Overseas Pvt. Ltd. 2021-22 01.07.2026 | 01.09.2026 i D14 AM
vs. DCIT
Sy, IT{S8}A No. Mame of Appellant & AY.{5) DOH nop BENCH | Author
No, Respondent
29, 48 & DCIT vs. Shivam Tron & 2015-16 & 15.07.2026 | 01.09.2026 2D AM
49/Kol/2026 Steel Company Ltd. 2017-18
30. 248/Kol/2026 Fegis Industries Ltd. vs. 2018-19 23.07.2026 | 01.09.2026 DY AM
ITo
31, 412/Kolf2026 M/s Umang Vincom Pvt. 2015-16 20.08.2026 | 01.09.2026 SE AM
Lid. vs. DCIT
INCOME TAX APPELLATE TRIBUNAL, KOLKATA BENCH, KOLAKTA
BEFORE SHRI DUVVURU R. L. REDDY, VICE PRESIDENT AND
SHRI RAJESH KUMAR, ACCOUNTANT MEMBER
Sr. | ITA No. MName of Appellant & B.Y.{s} adely] Dop BENCH | Author
MNo. Respondent
32. 454/Kol/2025 | S.M. Electric Trading Co. | 2018-19 05.08.2026 | 01.09.2026 D" AM
Pvt. Ltd. vs. DCIT
| 33. 1848/Kol/2026 | Subhobrato Ghosh vs. 2025-26 04.08.2026 | 01.09.2026 b AM
iTo
34. 1844/Kol/2026 | Sk. Kamaluddin vs. ACIT | 2020-21 04.08.2026 | 01.09.2026 DT AM
Date: 0L/05/2026
!
{&r. Private Secretary)
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